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I HAVE CHANGED MY NAME FROM

nrrrsnnt wtOttO FAR000 ISSAK T0

ruTISMI UOTIO FAROOO MOHAMMED

iiHAour noustmnR AS PER MDHAR

bAno r'ro 0sgs 636a s+so). cl+t+
I HAVE CHANGED MY NAME FROM AMIR

Mouo rosll To MoHAMMED AMIR

iosnl sHRtrH AS PER DEAD Poou
nEionvr ron cnRNGE lN NAME DATED

iiuoznotst cl+t+n
I HAVE CHANGED MY NAME FROM

rulruisnn SURENDM PEDNEKAR To

Sor'rAi xtsnon LAD AS PER DEED P0LL

nFiibAvn onno zslozPots. ci'aas

I HAVE CHANGED MY NAME FROM

i'TMiTCINUNT KUMAR TO NAMBIRAJAN

riiiMnn xounn vlDE MAHARASHTRA

eow. enzrnE N0. (M - 1839855)

oArto: iuLY tz-ta. zotB cl-+56

I HAVE CHANGED MY NAME FROM

II'IXUSU TUURR SINGH TO ANKUSH'siiien ls PER AFFIDAVIT DATED

ioTbTlzota ou +aozot clqoo

I HAVE CHANGED MY NAME FROM

VISNNTMO MARUTI DAVANE TO

vlsArur umul DAVANE As PER

otj0tiMrurs ct-'sso

I HAVE CHANGED tdY NAME FROM ANKIT

rUUNN SIruEN TO ANKIT SINGH AS PER

irdcutENTs- cL-530A

I HAVE CTiANGED MY MME FR0M

mzoo nNwnn SHAKH m Anmo
riofri mwnn SHAIKH AS PER

rioofimttrs ct--sso s

I HAVE CHANGED MY NAME FROM MOHD

Huslit't uusnrnouE AHMAD To M0HD

Huiniru uusnrnouE AHMAD SHAIKH AS

pen ootutuerurs ct--sao c

I HAVE CHANGED MY NAME FORM

buAtktt vutlus SHAIKH UsMAN To

inlixtt vutlus ustrlAN AS FoB MDHAR

cARb osst sggo oezz cl+oz

I HAVE CHANGED MY NAME FROM

STONIruN SHRIKRISHNA BHAVE TO

inoutrtA snntrnsHNA BHAVE AS PER

lritonvr cl+a+

I HAVE CHANGED MY NAME FROM RIYA

OOIilATN gISTN TO RHIYASHA DOMBEH

eiSiAns prn.qrrtonvfi cr68a n

I HAVE CHANGED MY NAME FROM VIJAY

XUlr,tRR SWRt',tt T0 VIJAY TIKARAM

SwAMt Rs prnnrrtonvff cl+a+ e

I HAVE CHANGED MY NAME FROM

NSDUI. RASHIO RSOUL GAFUR KHAN TO

ngDui RAsHto rHnN AS PER AFFIDAVIT
cL-684 C

I HAVE CHANGED MY NAME FROM MS.

sHAsNnt\a BAN0 MUHAMMAD FARID

NruSNNI TO MRS. SHABNAM IRFAN

SHAtxH Rs PrnRrHonv[ ct +s+ o
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I HAVE CHANGED MY NAME FBOM MASK

nrCnnoo ro unRx RtcARDo JAYAKUMAIIs

PiBAFapAV[ cl-68q8
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I HAVE CHANGED lvlY NAME FROM MOHO
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I HAVE CHANGED MY NAME FROM

LITTNOM ONOTNTO JIENDRA SONRA.J

iAtrues PER AFFIDAVIT' DATE:

zoloTnota cL-zss n

I HAVE CHANGED MY NAEM FROM

,ITTruOM SOUNru DHOKA TO JITENDM

Sot'rm.l uttl, AS PER AFFIDAVIT DATE:

iodTDots cL-zss s

I HAVE CHANGED MY NAME FROM

rpislHra MSKAR To APPASAHEB

NNSMN . AS PER AFFIDAVIT,DATE:iaolnofi ct'tssc
I HAVE CHANGED MY NAME FROM

RAMESH DADAM RAMESH DADA BIDVE.

As prn onzzRnr ruo:Mt841344)
cL-735 Dffi

rtlluSnnnm M0LLA (0LD NAME) T0

nelol IIUSI-IRRAr MULLA (NEW NAME)
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zotg cL-gz+

mentioned againstitem 8.

in. ir...i.i."oit"rs shall submit their prool of claims by electronic means only.

All other stakeholders may submit the proof of claims in person' by post or Dy

electronic means.

in. oi*t of if.i, is to be submitted by way of the lollowing specified lorms with an

A#rit (;ffiileiore notarv puUic or oith commissioneil and documentary proof

il"ilil';a.l;r, .t pt t.ii6.a under the lnsolvency and Bankruptry Code

(Liouidation Process) Regulation, 201 6:

i-#;a; - cbimtybpeiationalcreditors exceptworkmen and employees' Form'D" -

biri, n ri..r.i.iCreditors, Form "E' ' claim by Workman or Employee .Form 
'F -

ci.iii [i nrit 
"ti*o 

t pt sentative of Workmen or Employees' Form "G" - Claim by any

other Stakeholder.

Submission offalseor misleading proofs ofclaim shall attract penalties'

I SMT. SIJVARNA SPOUSE OF NO'

ZZSZSSSV RANT U-NAIK KAMD SANJAY

I HAVE CHANGED MY NAME

PUBLIC ANNOUNCEMENT
(Resularion 12 ollhe lnsotvencv-anu-aantruplgllglllgll:f:sil,lY3tons' 2016)

I HAVE CHANGED MY NAM.E

I HAVE CHANGED MY NAME

RUPALI BHIMMO GAII$VAD TO-

VrsttRt- wnonuRRE AS PER

Corporate ldentity Number / Limited

Liability ldentity Number Of

Reoistered Oflice
7A, Floor-GRD, Plot-73,

Giriraj Building, Sant Tukuram Marg'

lron Market Carnac Bunder,

Chinch Bunder, Mumbai400009

Address 0f The Registeled Ofiice

And Principal Offce (lfAny) Of

Corporate Debtor

Date 0f Closure Of lnsolvency

Anish Gupta

lnsolvency Resolution Professional

413 Autumn Gruve, oPP Lokhandwala

School, Lokhandwala TownshiP,

.Kandivali East,.Mumbai - 400 101'

Cell (Anish): + 91 9821099720:

CeIOffee: + 91 897600&/fg
tahdine: + 91(22, n659720

Email: anish@csanishguPh.com

Ofi ce email: iP@csanishgupta.com

Reg: No.lBBl/lPA-002/lP-N00285/

2017-18/1 0843

ilame,qooress, gmail Address,

Telephone NumberAnd i
The Registration Number Of

The Liquidator

Last Date For Submission Of Claims

GnUta Steet Private timiteA'!. Name Of CorDorate Debtor

2. Date Of lnmrPoration Of

Corporate Debtor
06/08/2007

3. Authoritv Under Which Corporate

Debtor ls lncorporated / Registered
Registrar of Companies, Mumbai

4.
u271 07MH2007PTC284031

E

6. 6th Apill, 2018

7. Liquidation Commencement

Date 0f CorDorate Debtor

24th July, 2018
(Date of Receipt of 0lde0

8.

9. 23rd Ausust, 20,l8
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Sr.
No,

Onlinabids are invited for the following wo*s upto 06.08.201E]ht
17.30 hours,

The details can be viewed arid downloaded online directly from
the Government' of Chhattisgarh e-ProcurAment Portal
http://cgstat6.gov.in from 25.07.2018 17.30 Hours (lST) onwards.

For more details on the tender and bidding process you may
please visit the above-mentioned portal NIT Details and other docu-
ments.

1. All eligible/interested manufacturer/firm agency Authorized Dealer
mandated to get enrolled on e-Procurement portal.

2. Contractors can contact Help Desk ior any clarilication of their doubts
regarding the process of Electronii Procurement System. Help Desk'al Toll Free No. 18-004199140 or through Email lD
helpdesk eproc @ cgswan.gov.in

sd/-
COMMISSIONER ,

MUNICIPAL CORPORATION
RATPUR (C.G.)

[i.P SUNIL,
Advocate High Court,

109, 1st floor, Shiv Centre, Sector-17, Vashi, Navi

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 ofthe insolvency and Baflkruptcy (Liquidation Process) Regulations, 2016)

FOR THE AfiENTION OF THE STAKEHOLDERS OF
KANDLA STEEL PRIVATE TIMITED

1. Mme Of Corporate Debtor Kandla Steet Private Limited

2. Date Of lncomoration Of
Corporate Debtor

ob/os/2007

J, Authoriiy Under Which Corporate
Debtor ls lncorporated I Registered

Registrar of Companies, Mumbai

4. Corporate ldentity Number / Limited
Liability ldentity Number Of
Corporate Debtor

u27 1 07 MH2007 PT C28403 1

Address Of The Registered Oliice
And PrincipalOffice (lf Any)Of
Corporqle Debtor

Reoistered Office
7A, Floor-GRD, Plot-73,
Giriraj Building, Sant Tukuram Marg,
hon Market Carnac Bundei
Chinch Bunder, Mumbai400009

6, Date 0f Closure Of lnsolvency
Resolution Process

6thApril,20i8

7 Liquidation Commencement
Date Of Corpo{ate Debtor

24th July, 2018
(Date of Receipt of Order)

Name, Address, Email Address,
Telephone NumberAnd
The Registration Number Of
The Liquidator

Anish Gupta
lnsolvency Resolution Professional
413Atitumn 6ruve, Opp Lokhandwaia
School, Lokhandwala Township,
Kandivali East, Mumbai - 400 101.

Cell (Anish): +J1 9821099720
Cell-Ofiice: + 91 897600847s
Landline: + 91(22) 29659720
Email: anish@csanishgupta.com
office email: ip@csanishgupta.com
Reg: No. lBBl/lPA-00?lP-N00285/
201"t-18t108/,3

Last Date For Submission Of Claims 23rd August,201E

Notice is hereby given that the Hon'ble Natibnai Company Law.Tribunal Mumbai Bench)
has ordered the commencementofliquidation ofthe Corporate DebtorM/s Kandla Steel
Pnvate Limited videorderdated 19'' July, 2018 undersection 33 of theCode.
The stakeholders of lt//s Kandla Steel Private Limited are hereby called upon to submita
proof of their claims, on or before 23'd August, 2018, to the liquidator at fie a&iress
mentioned againstitem 8.

The financial creditors shall submit their proof of clalms by electronic means only.
All other stakeholders may submit the proofof claims in person, by post or by
electronic means.

The proof of claim is to be submitted by way oi the iollowing specified forms Mth an
Affidavit (witnessed before notary public oroath commissioner) and documentary proof
in suppo( of claim, as prescribed under the lnsolvency and Bankruptcy Code
(Liquidation Prgeess) Regulation, 20:16:

Form "C" - Claim by Operational Creditors except workmen and employees, Form "D" -
Claim by Financial Creditorc, Form "E" - Claim by Workman or Employee, Fonn 'F" -

Claim byAuthorised representative ofWorkmen or Employees, Form "G" - Claim by any
otherStakeholder
Submission offalse or misleading proofs ofclaim shall attract penalties,

Place : l\4umbai

Date : 26.07.2018

lnsolvency Resolution Professional
No.IBBUIPA-00ZlP-N00285/201 7-

lN THE HIGH COURT OF JUDICATURE AT BOMtsAY TESTAITIENTARY
AND INTESTATE JURISDICTION PETITION NO,2361 OF 2017

Petition for Letters of Adminishation with Will annexed to the Property and
credits of Rasilaben Vinodchandra Shah alias Rasila Vinod Shah, Hindu,
lndian lnhabitant of Mumbai, a Widoq Occupation : Housewife, who was
residing at the time of herdeath at 703,'D'Wing. Buildinq N0.6, Sat Kripa Prem
Naga13.V Road, Borivali (W), Mumbai400097 - '-- 

Decbased
Punita alias Punitaben Kishore Shah, age 76 years
Hindu, lndian lnhabitant of Mumbai, Occrpation :Housewife
Residing at F/47, Chandal Mahal,2nd Floor, 11th Road,
TPS lll, Near V.N. Desai Hospital, Santacruz(E), Mumbai - 400055,
being one of the Legatee named under the Last Will and
Testament of ffe deceased above named .,.....Petitioner
To,
AII concemed

lf you claim to have any interest in lhe estate of the above named ddceased
you are haeby cited to come and see the proceedings before the grant of
Letters ofAdministration with Will annexed.

ln case you intend to oppose the grant of Lefters of Adminishatbn with Will
annexed , you should file in the offiCe ofthe Prothonotary and Senior Master a
caveatwithin 14 daysfrom the service ofthis citation upoh you

" You are hereby informed that the free legal services from the State Legal
Services Authorities, Hiqh Court Leqal Se-tvices Commiftees. District Letal
Services Authorities and'Taluka Leg5l Services Committees as per eligibility
criteria are available to you and in case you are eligible and desire to avail the
free legal services, yolr rnay contacf any of t-he above Legal Services
Authorities / Committees'

Witness SMT. VIJAYA KAMLESH TAHILRAMANI, Actinq Chief Justice at
Bombay aforesaid this 27th day ofJune 2018

For Prothonotarv and Senior Master
The 27th ddv of June 2018

Alochan Naik
sd/-

Anish GuptaAdvocate for the
e No. 11, Daulat
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